FORM A !
PUSBLIC ANNOUNCEMENT
{Regulation 14 of the insolvency and Bankruptcy Board of India (Voluntary Liguidation Process)
Regulations, 2017}

For the attention of the stakeholders of Sequenom Biosciences {India} Pvt. Ltd.

1. | Name of Corporate Person ' Sequenom Biosciences (India) Pvt. Lid.
2. | Date of incorporatio'n of Corporate Person 23/04/2007
3. | Authority under which corporate person is | Registrar of Companies, Delhi
incorporated / registered
CIN of Corporate Person U51101DL2007PTC162467
Address of the Registered Office and Principal | M - 13, First Floor, Left Side, Kalkaji Gurudwara
Office {If any) of Corporate Person - Kalkaji, New Delhi 110019
6. | Liquidation commencement date of Corporate 22/09/2020
Persan
7. | Name, address, email address, tel. no. and the | Tarun Jain, 805, Padma Tower-i, 5, Rajendra
Registration Number of the Liquidator Place, New Delhi 110003
carporate@jainandpartners.com
Ph. No: 9810265565
Reg. No: 1BBI/IPA-002/19-NC0187/2017-18/10504
8. 23/10/2020

Last date for submission of claims

Notice is hereby given that Sequenom Biosciences (India) Pvt. Ltd. has commenced vdluntary liquidation
on 22/09/2020 '

The stakeholders of Sequenom Biosciences {India) Pvt. Ltd. are hereby called upon to submit a proof of
their claims, on or before 23/10/2020 to the liguidator at the address menticned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.

Tarun Jain "
Regn. No. - IBBVIPA—OOZ/IP-N00187/2017-18/10504

Date: 23/09/2020
Place: Dethi
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PUBLIC NOTICE
It is to inform the general public that Sh
Vinod Kumar Nangia, allotee of CGY242
DLF Capital Greens Phase 3 Shivaji Marg,
Moti Nagar, New Delhi 15, expired on
05.09.2019 leaving behind survzvmg
members of his family Smt B

ve objection fo the
e sgid”property to their mother
anybody has any objection,
contact at the above address
r Mokfle 9967104913 within 21 days of
thisAiotice.
ate: 23.09.2020

EGA e-AUCTION SAENOTICE
(Under SARFAES) Act 206

| DELHI-110006. TEL: 011-23832226 )

|PROPERTIES on 28.10.2020
der the Securitization and
urity Interest Act, 2002 read
1t) Rules, 2002.
1(s) and Guarantor(s) that the
o the Secured Creditor, the
fwhich has been taken by the
s is Where is", "As is What
f amount dues to the bank.
te for submission of Bids on
10.2020 between 11:00 A.M.

2ach). For detailed | terms|

entralbankofindi

AidCina*s bu-

ASSOCIATED PRESS
Tokyo

THE DESCRIPTIONS THAT
China's state media rolled §ut
ahead of leader ¥i Jinpings

FORM A
PUBLIC ANNOUNCEMENT

(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
SEQUENOM BIOSCIENCES (INDIA) PVT. LTD.

- faces delicate m

speech Tuesdayat the annual |
gathering of wozld leaders at |
the United Nations were |
hardly unexpected. _;

The Xinhua news agency
uded him as a"champion of |
the UN ethos," and commen- |
taries laid out his expecta- |
tiong and plans as he pre- |
red for virtual meetings |
with his colleagues at the UN
General Assembly.

All of the propaganda was |

1. | Name of Corporate Person

Sequenom Blosclences (India) Pvt, Ltd,

2. | Date of incorporation of Corporate Person

23.04.2007

3. | Authority under which corporate person
Is incorporated / registered

Registrar of Companies, Delhi

4, | CIN of Corporate Person

U51101DL2007PTC162467

5. | Address of the Registered Office and
Principal Office (If any) of Corporate
Person

M - 13, First Floor, Left Side, Kalkaji
Gurudwara Kalkaji, New Delhi 110019

6. | Liquidation commencement date of
Corporate Person

22.09.2020

7. | Name, address, email address, tel. no.
and the Registration Number of the
Liquidator

- | Ph. No: 9810265565

Tarun Jain, 805, Padma Tower-I, 5,
Rajendra Place, New Delhi 110008
corporate@jainandpartners.com

Reg. No: IBBI/IPA-002/1P-N00187/2017-18/
10504

8. | Last date for submission of claims

23.10.2020

voluntary liquidation on- 22/0/2020

mentioned against item 7.

Delhi, 23.09.2020

Notice is hereby given that Sequenom Biosciences (India) Pvt. Ltd. has commenced

The stakeholders of Sequenom Biosciences (lndla Pvi. Lid. are hereby called upon to
submit @ proof of their claims, on or before 23/10/2020 to the liquidator at the address

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means,

Submission of false or misleading proofs of claim shall attract penalties.
Name and Signature of the Liquidator: Tarun Jain, SD/-
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2. | Date of Incorporation of Corporate Person
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Incorporated / Registered
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4. | Corporate identity numberfimited liability | U}
identity number of Corporate Person )

5, | Address of the registered office and B-4
- | principal office (if any) of Corporate Person| Set

6. | Liquidation commencement date of 22!
Corporate Person* i
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8. [ Last date for submission of Claims 213
Notice is hereby given that the Spectrum Holic

liquidation on September 22, 2020.

The stakeholders of Spectrum Holidays Private Lin
claims, on or before October21, 2020, to the liquidatt

The financial creditors shall submit their proof of cla
may submit the proof of claims in person, by postorbj

Submission of false or misleading proofs of claint

Name af
Reg. b

Date W
Place: Néw Delhi
-

mentioned below;

ROSAR BRANCH VIJ‘KYA BHAWAN, 17 BARAKHAM

Phone Numbers- 011233102308, 9873272801,
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES,

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assefs
8(6) ofthe Security Interest (Enforcement) Rules, 2002.
Noticeis hereby giventothe publicin general and in particularto the Borrower (s), Mortgagor(s) and Guarantor (s) if
Creditor, possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be &
of dues in below mentioned account/s. The details of Borrower/s/Mortgagor/Guarantor/s/Secured Asset/s/Du

Em
“APPENL

Name & address of Borrower/s /
Guarantor/ Mortgagors

Desr.nptlon of the |mmovable property

Total Dues.
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